
 
 

 
 
 
 

The Gauhati High Court, At Guwahati 
[HIGH COURT OF ASSAM: NAGALAND: MIZORAM & ARUNACHAL PRADESH] 

N O T I C E 
 
 

It is for information to all concerned that pre-settlement meeting pertaining to 

the ensuing National Lok Adalat, is scheduled to be held in the Office of the 

Secretary, Gauhati High Court Legal Services Committee on 19.01.2023 at 10:30 

A.M. The list of the matters to be taken up in the  pre-settlement meeting is 

attached herewith. Hence, all the concerned learned counsel/parties are 

requested to   attend     the   said pre-settlement meeting. 

  
                           BY ORDER 

 
 
 
Dated, Guwahati, the 17th of January, 2023. 



[ For Thursday,19th January 2023]

[AT 10:30 AM]

 

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

1 MACApp./191/2016 CHOLAMANDALAM MS GENERAL
INSURANCE CO. LTD.
            Versus
BHANI PHUKAN and 7 ORS.

MR T KALITA
MR.R GOSWAMI
MR.I ALAM
MS.M SAIKIA

MS.M CHOUDHURY
MR.S DUTTA
MR.C SHARMA
MSP DIHINGIA

2 MACApp./317/2017 THE NEW INDIA ASSURANCE CO. LTD
            Versus
SMT RABIA KHATOON and 8 ORS

MS.R D MOZUMDAR
MS.C MOZUMDAR
MR.S P SHARMA

MR. A J SARMA (R-1 TO 5)
MR. S K GHOSH (R-1 TO 5)
MR G ALAM (R-1 TO 5)
MRS. P GOSWAMI

3 MFA/150/2018 FUTURE GENERAL INDIA INSURANCE
COMPANY LTD
            Versus
MUSSTT. BIMALA BEGUM LASKAR and 8
ORS.

MR. R GOSWAMI
MR. S BHUYAN
MS. M SAIKIA
MS. P BORTHAKUR

MR. M TALUKDAR
MR. C SRIDHAR(R-9)
MR. C CHAKRADHAR(R-9)
MR. T PAUL

4 MACApp./537/2018 NEW INDIA ASSURANCE COMPANY LTD
            Versus
NAZMA BEGUM @ NAZMA KHATUN AND
3 ORS

MS. N MODI
MR. C SHARMA
MR. S DUTTA
MR. S DUTTA
MR. R A HAZARIKA

WITH
I.A.(Civil)/2096/2018
in MACApp./537/2018

NEW INDIA ASSURANCE COMPANY LTD
            Versus
NAZMA BEGUM @ NAZMA KHATUN AND
3 ORS

MS. N MODI
MR. C SHARMA
MR. S DUTTA
MR. S DUTTA
MR. R A HAZARIKA

5 MACApp./552/2018 NEW INDIA ASSURANCE CO. LTD.
            Versus
SMTI SUNITA GOGOI DAS and 3 ORS,

MR.S BHUYAN
MR. R GOSWAMI
MR. I ALAM
MS.M SAIKIA
MS. P BORTHAKUR

MS. S KHANIKAR
MR.P SINGH(R- 1&2)
MS.P BARUAH(R- 1&2)

6 MACApp./608/2018 SMTI GOLAPI PATGIRI AND 2 ORS
            Versus
NEW INDIA ASSURANCE CO. LTD AND 2
ORS

MR. T J MAHANTA
MS. P BHATTACHARYA
MR. S SINGH
MR. A BHATTACHARYYA
MR. A BORUA

MS. R D MOZUMDAR (R1)
MS. C MOZUMDAR (R1)
MR. S P SHARMA (R1)

7 MACApp./877/2018 M/S NEW INDIA ASSURANCE CO. LTD
            Versus
SMTI. DIPIKA SARMA BHATTACHARYYA @
DIPIKA SARMA and 4 ORS

MR. A TALUKDAR
MD. A AHMED
MR. K K BHATTA
MR. K K BHATTACHARYYA
MR. J JOHN
MR. P P DOLEY

MR. P K DAS (R- 1-3)
MR. R ALI (R- 1-3)
MD. A KHAN (R- 1-3)
MR. A CHOUDHURY (R- 1-
3)

8 MACApp./69/2019 MRS MONOWARA BEGUM AND ANR
            Versus
DILIP DEBNATH AND 2 ORS

MR. A KHAN
MR. M DUTTA
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9 MACApp./663/2019 SOHAN DAS @ HUN DAS AND ANR
            Versus
SHRI RAM GEN. INSURANCE CO. LTD
AND 2 ORS

MR. A KHAN
MR. M DUTTA

10 MACApp./62/2020 SMT. ARUNA DEVI CHAKMA and ANR,
            Versus
RAMBABU SAH and 2 ORS,

MR.A K GUPTA
MR. R K MISHRA

11 MACApp./272/2020 MONTAZ ALI SK.
            Versus
NEW INDIA ASSURANCE COMPANY LTD.
AND 2 ORS.

MR. M KHAN
MR. J RAHMAN
KAKALI DEVI

MR. A DUTTA

12 MACApp./291/2020 SMTI RANALI NARZARY AND ANR
            Versus
X

MR D MONDAL
MR. P SARMA

MR. A J SAIKIA
MR G S BORO

13 MACApp./167/2021 NEW INDIA ASSURANCE COMPANY LTD.
            Versus
MUSSTT. HAJIRA BEGUM MAZUMDER
AND 5 ORS.

MR. K K BHATRA
MR. R K BHATRA
MR D BHUYAN
MS R GANGAWAT
MS M N KONYAK

MR. M TALUKDAR (R-1 TO
4)

14 MACApp./209/2021 RAJU CHANGMAI AND 3 ORS
            Versus
MD ALI HUSSAIN AND 2 ORS

MR. A R AGARWALA
MR A AGARWALA

15 MACApp./265/2021 NEW INDIA ASSURANCE COMPANY LTD.
            Versus
SABITA PAUL AND 6 ORS.

MR. K K BHATRA
MR. R K BHATRA
MR D BHUYAN
MS R GANGAWAT
MS M N KONYAK

MR B K JAIN
FOR CAVEATOR

16 MACApp./309/2021 NEW INDIA ASSURANCE COMPANY LTD.
            Versus
SMTI. LAKHIMI GIRI AND 5 ORS

MR. R GOSWAMI
MS. P BORTHAKUR
MR D DEKA

MR. S ISLAM
MR. S ISLAM
MR. N HASAN
MR A HAWARI
MR. A HASAN
FOR CAVEATOR

17 MACApp./320/2021 NEW INDIA ASSURANCE COMPANY LTD.
            Versus
SMTI. NILIMA DEVI AND 2 ORS.

MR. R GOSWAMI
MS. P BORTHAKUR

MS. N UPADHYAY (FOR
CAVEATOR)
MR. P DAS (FOR
CAVEATOR)

18 MACApp./323/2021 NEW INDIA ASSURANCE CO. LTD.
            Versus
MRS. ANISHMRITA CHETIA HANDIQUE
AND 3 ORS

MR. K K BHATRA
MR. R K BHATRA
MR. A SAIKIA
MR D BHUYAN
MS R GANGAWAT
MS M N KONYAK

MR. B PATHAK
MR. B PATHAK
MR B HAZARIKA (R-3,4)
MR. J K SARMA (R-1)

19 MACApp./17/2022 RUPALI DAS AND 2 ORS.
            Versus
x

MR. A K GUPTA
MR. R S MISHRA

MR. S DUTTA (R-3)

20 MACApp./79/2022 SURAJ KHAKHLARY AND ANR.
            Versus
THE REGIONAL MANAGER NEW INDIA
ASSURANCE CO. LTD. AND 5 ORS.

MR. A R AGARWALA
MR A AGARWALA

MR S DUTTA
MS. R D MOZUMDAR (r-6)
MR. S DUTTA
MS. C MOZUMDAR (r-6)
MR. S P SHARMA (r-6)

21 MACApp./93/2022 ASMINA KHATUN AND 2 ORS
            Versus
THE DIVISIONAL MANAGER, NEW INDIA
ASSURANCE COMPANY LIMITED AND2
ORS

MR. M KHAN
MR. C. SHIL

MR. K K BHATTA
MR. K R PATGIRI
MS JONA TALUKDAR

22 MACApp./150/2022 MD SHAHIJUDDIN SK
            Versus
THE DIVISIONAL MANAGER, NEW INDIA
ASSURANCE CO. LTD. AND 4 ORS.

MR. S C BISWAS
MR. F A HASSAN
MS. J GHOSH
MR. R A MAZUMDER

MS A DAS (R-3)

23 MACApp./174/2022 MUSTT. REHANA BEGUM AND 3 ORS.
            Versus
THE REGIONAL MANAGER AND 2 ORS.

MR. R ALI
MD S HUSSAIN
MR. L HUSSAIN

MR. K K BHATRA
MR. R K BHATRA
MR. A SAIKIA
MS M N KONYAK

24 MACApp./183/2022 CHANDRALEKHA SUTRADHAR AND 3
ORS.
            Versus
NEW INDIA ASSURANCE CO. LTD.

MD A ALI
MR. S I TALUKDAR
M M ZAMAN

MR. S DUTTA
MS. S. MOCHAHARI
MR. S DUTTA
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25 MACApp./321/2022 MUSTT. RAFIJAAN BIBI
            Versus
SRI ARUP DAS AND ANR

MR. M TALUKDAR
MR. A SHAKIL

MR. R GOSWAMI

26 MACApp./374/2022 KALAM UDDIN AND ANR
            Versus
FAKAR UDDIN AND 2 ORS

G UDDIN
MR. S ROY
MR. M H LASKAR
MS. P A TALUKDAR

MR. K K BHATTA
MR. M TALUKDAR
MS R DEVI

27 MACApp./811/2022 THE NEW INDIA ASSURANCE COMPANY
LTD.
            Versus
SHEBALI BORO @ BARO AND 7 ORS.

MR. A DUTTA
MRS. P M DUTTA

WITH
I.A.(Civil)/3485/2022
in MACApp./811/2022

THE NEW INDIA ASSURANCE COMPANY
LTD.
            Versus
SHEBALI BORO @ BARO AND 7 ORS.

MR. A DUTTA
MRS. P M DUTTA

28 MACApp./817/2022 NEW INDIA ASSURANCE CO LTD.
            Versus
NIRUPROVA LAHON AND 4 ORS.

MRS L SHARMA
MR. K K BHATTA
MS JONA TALUKDAR

29 I.A.(Civil)/2757/2022
in MFA/10255/2022

THE NEW INDIA ASSURANCE CO. LTD.
            Versus
POONAM TAMANG AND 5 ORS .

MS. M CHOUDHURY

WITH
MFA/10255/2022
(Filing Number)

THE NEW INDIA ASSURANCE CO. LTD.
            Versus
POONAM TAMANG AND 5 ORS . B

MS. M CHOUDHURY

WITH
I.A.(Civil)/10258/2022
(Filing Number)

THE NEW INDIA ASSURANCE CO. LTD.
            Versus
POONAM TAMANG AND 5 ORS . B

MS. M CHOUDHURY

30 I.A.(Civil)/3216/2022
in MACApp./12287/2022

M/S NEW INDIA ASSURANCE CO. LTD
            Versus
ANJOBALA CHANDA AND 2 ORS.

MR. K K BHATTA MR. M TALUKDAR
MR. A SHAKIL

WITH
MACApp./12287/2022
(Filing Number)

NEW INDIA ASSURANCE CO,. LTD.
            Versus
ANJOBALA CHANDA AND 2 ORS. E

MR. K K BHATTA

WITH
I.A.(Civil)/12288/2022
(Filing Number)

NEW INDIA ASSURANCE CO,. LTD.
            Versus
ANJOBALA CHANDA AND 2 ORS. E

MR. K K BHATTA
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